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 drainage  in  Jabalpur  for  which  proposal  of
 “Rs.  77-crores

 is
 lying  with  Union  Govern-

 ment.

 ||  Transtation|

 SHRI  BHUWAN  CHANDRA
 KHANDURI  (Garhwal):  Sir,  |

 request  that
 the  following  items

 pte
 be  included in  the

 next  week's  agenda

 ।.  Early  allocation  of  funds  for  “Vishnu
 Paryag  Hydro  Electric  Project”and  “Srinagar
 (Garhwal)  Hydro  Electric  Projectਂ  in
 backward  hilly  districts  of  Pauri  and  Chamoli
 in  Uttar  Pradesh  and  starting  the  work
 thereon.

 2.  Need  to  pay  attention  tothe  problems
 of  E.D.  Employees  all  over  the  country,
 particularly  in  the  hilly  regions  of  Uttar
 Pradesh  and  provide  them  proper  pay  scales
 and  other  facilities.

 SHRI  RAJENDRA  AGNIHOTRI
 (Jhansi):  |  request  thatthe  following  items  1.
 The  hon.  Minister of  Communications  should
 announce  the  installation  of  ten  thousand
 line  telephone  exchange  in  Bareilly.

 2.  Suitable  directions  should  be  issued
 to  link  Bareilly  with  Vayudoot  service.

 [English

 SHRI  BRAJA  KISHQRE  TRIPATHY:
 (Puri):  Sir,  |  request  that  the  following
 items  may  be  included  in  the  next  week's
 agenda:-

 1.  Necessarity  of  setting  up  of  second
 channel  for  Doordarshan  in  Orissa  during
 the  First  Year  of  the  Eighth  Plan.

 2.  Need  for  capital  injection  towards
 revamping of  the  coal  leased  Fertilizer  Plant
 at  Talcher  in  Orissa.

 ident's  Address
 13.08  hrs  .

 CITIZENSHIPN  (AMENDMENT)  BILL

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  HOME  AFFAIRS  (SHRI  M.M.
 JACOB):  On  behalf  of  Shri  S.B.Chavan,  |
 beg  to  move  for  leave  to  introduce  a  Bill
 further  to  amend  the  Citizenship  Act,  1955.

 MR.  SPEAKER:  The  question  is:

 “That  leave  be  granted  to  introduce  a
 Bill  further  to  amend  the  Citizenship
 Act,  1955”.

 The  motion was  adopted.

 SHRI  M.M.  JACOB:  lintroduce  the  Bill.

 MR.  SPEAKER:  The  House  stands
 adjourned  to  meet  again  at  2.10  p.m.

 13.09  hrs

 The  Lok  Sabha  then  adjoumed  for  Lunch
 till  ten  minutes  past  Fourteen  of  the  Clock

 14.16  hrs.

 The  Lok  Sabha  Re-Assembled  After
 Lunch  at  Sixteen  Minutes  Past  Fourteen

 of  the  Clock

 [MR.  DEPUTY  SPEAKER  in  the  Chair

 MOTION  OF  THANKS  ON  THE
 PRESIDENTS  ADDRESS  -(CONTD.)

 [  Translation}

 MR.  DEPUTY  SPEAKER:  Prof.  Prom
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